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The motion was adopted.

RESOLUTION Re. PRICES OF
ESSENTIAL ARTICLES—Contd.
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SHRI INDRAJIT GUPTA (Alipore):
Mr. Chairman,’Sir, through this Resolution,
1 want to draw the attention of this House
and of the country at large, to an issue which
is assuming alarming proportions and which,
in my opinion, next only to the question of
Unemployment, is likely to have revolu-
tionary repercussions in this country, both
social and economic, unless some drastic
measures are taken to solve this
problem.

Sir, the fact that prices are rising and
rising alarmingly, I don't think, is disputed
by any body now.

Although the attitude of the Government
in the past has been one of complacency and
they have tried to give this Housc and the
country various types of assurances which
have all proved to be completely futile, within
a few months of their having been made,
now, however, it is admitted on all sides that
a very very serious situation has developed;
and Mr. Chavan has recently told the other
House that in the year ending the 16th May,
1970. the index of whole-sale prices has
gone up 2 7.6 per ce-t, compared with
the corresponding period last year.

These dry statistics. and figures do not
really portray the reality of the suffering which
the common man and the poorer groups
and the lower income groups in this country
are suffering from, as a result of this price
inflation.

I may also mention one thing which
Mr. Chavan did not mention, that in the
8 year period, from 1961-62 to 1969-70, the
same index of whole-sale prices has gone up
by 71.5 per cent, which means, roughly
speaking, that during these 8 years, the value
of the Rupee has gone down up about 42
paise. The value of that one Rupee of 8
years ago, is now not more than 58 paise.
Now, this does not of course seem to worry
the Government very much.

I find here that only last May, when this
subject was being discussed in this House,
at that time, the Minister of Supply and the
Minister of State in the Ministry of Finance,
Mr. Khadilkar, in the course of his remarks
said:

“. . . Because of the nationalised
banks in our control, it has become pos-
sible for the Government to exercise cer-
tain amount of vigilance, because, in our
trading circles there is a bad tendency
a sort of traditional thing, to corner
things, by getting more credit from the

s.

The banks have exercised vigilance and con-
trol. That is what he told us. He went on
to say:

“The present time is a bit fortunate
because by and large the foodgrains posi-
tion is very satisfactory. Also, this was
possible because of certain  watchfu
measures regarding fiscal matters and
controlling credit mechanism that we
adopted not to give scope for anti-social
speculative activities. Because of these
things, prices have remained more or less
stable.”

This is what Mr. Khadilkar said last May
in this House. Apd, Sir, much more recently,
in August, just 4 months ago, Mr. Chavan
has assured the House:

“It will be our duty to see that the
poorer sections of society are not put to
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any difficulty. So, as far as essential com-
modities are concerned, we have to be
very watchful to see that the prices remain
stable as reasonable as possible.”
All these platitudes, complacent utterances
and assurances have been rendered comple-
tely futile during the last two or three months
by the galloping spiral of prices which we
see now before us.

" This wholesale index, as I have just men-
tioned, does not reflect at all the actual rise
in the retail prices which the consumer has
to pay, because as we all know, by the time
these articles of common. consumption reach
the actual man at the bottom, the consumer,
the.prices go up several times more. Every-
body knows that whereas the wholesale price
index in November, 1970, that is, last month,
compared with that in November, 1969,
states that food articles had gone up by
6 per cent, manufactured articles by 7.8
per cent and industrial raw materials by 11
per cent, nevertheless, the fact of the matter
is that the retail prices prevailing in the day-
to-day market show a much more aggravated
trend.

There are figures on record to show that
in fact while the combined index of food
articles wholesale shows a rise of only 6 per
cent, in the market today, during the last
one year, in the case of edible oils, it has
gone up by 16.3 per cent, of milk and milk
products by 14.2 per cent, of fruit and vege-
tables by 13.8 per cent, of coffee by 40.7
per cent, of potatoes by 64 per cent, of onions
by 17.4 per cent, of banans by 16 per cent
and so on. This list can be prolonged end-
lessly and these figures are not disputed,
I think, by the Government at all.

We have to try to find out why this is
happening. This is as far as food articles
are concerned. Over a wide range of manu-
factured articles also, we find that the res-
pective industries are pressing the Govern-
‘ment hard. I do not thigk that the hon.
Minister is very much interested in this,
because I find him talking to a Minister and
some other Members. May I request him,
through you, Sir, to pay a little' more atten-
tion to what I am saying? I find that Shri
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Vidya Charan Shukla is having a private
conversation with Shri N. K. P. Salve, Shri
Raghuramaiah and some others.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA): We were talking
about the hon. Member's resolution.

SHRI'N. K. P. SALVE (Betul): This is
very unfair. We were talking only about
his resolution.

SHRI INDRAJIT GUPTA: How can
they talk abont my resolution when they
do not hear me?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAM-
AIAH): We have both a mouth and an ear.

SHRI PILOO MODY (Godhara): What
about something to connect it, that is, the
brain? That is missing.

SHRI INDRAJIT GUPTA: Govern-
ment are always seeking to explain away
these price rises in one of various
traditional ways. One is that of blaming
the workers and the farmers for not pro-
ducing enough or of blaming the industrialists
for asking for higher prices, and they do not
admit that there is anything wrong with their
own policy as such. I find here that Govern-
ment are themselves directly responsible—I
am talking only about the very recent period—
for encouraging and instigating and approv-
ing price rises at the merest pressure exerted
on them by certain industrial groups.

For example, from 20th July this year,
it was the Government which sanctioned
increases ranging from 4 per cent to 11 per
cent in the selling prices of soaps of all kinds.
They said that it was due to shortage of
tallow. Something is always cooked up,
some excuse or the other, and immediately
the soap manufacturers came to the Govern-
ment, and Government agreed that toilet
soap, laundry soap and carbolic soap prices
should be put up, and in the market, the
prices which the consumer actually pays in
the retail shops are much more than the
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prices which are sanctioned. On 23 June this
year, they put up the price of groundnut
oil for the fourth time. In the course of a

. year, groundnut oil prices have been revised
four times. This was sanctioned by Govern-
ment. The prices of electric fans, ordinary
ceiling or table fans, have earlier this year
been put up with the approval of Govern-
ment to a selling price which leaves 4 margin
of profit over the co-t of production of any-
thing from 50 to 60 per cent to the manufact-
turers. Why have they done this? The cost
of production of a fan is nothing very great
nowadays. We know how much it is. A fan
which costs Rs. 30 or Rs. 40 to manufacture
is being allowed to be sold by Government
in the market at anything between Rs. 125
to Rs. 130.

As far as cloth goes, it is better I quote
the scripture and not mysclf. Here is the
Financial Correspondent of the Statesman
who on 24 November had pointed out that
piece goods prices are at present 12 per cent
higher than they were a fortnight ago and
show an average increase of nearly 25 per
cent over those at this time last year. This is
about coarse cloth. Why is it happening?
The Correspondent has got a very interesting
explanation to give. He says:

“It may be noted that the mill is
required to produce a certain proportion
of controlled cloth and is liable to pay
a penalty on the shortfall of output of this
category. But at current prices, the mills
find it remunerative to pay the penalty and
not produce the controlled cloth.”

They rather prefer to pay the penalty and
go on producing the higher-priced varieties,
finer cloth, on which they can make a profit.
There is a shortfall in the production of the
cheaper varieties and the price of that goes
up too. This is what the Statesman says.

Only yesterday in the other House, Shri
B. R. Chavan, who is in the House now,
said in reply to a question something which
makes me apprehend that perhaps a rise in
the prices of petroleum and petroleum pro-
ducts is also in the offing—very soon—be-
cause he has taken pains to say that a further
rise in the prices of these products is not
ruled out. It is under consideration.

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
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CHEMICALS, AND MINES AND ME-
TALS (SHRI D. R. CHAVAN): I am sorry
my hon. friend has not properly understood
what I said. He can refer to the procecdings.
What I have said has not been correctly
reported in the press. I said the matter is
under examination and no decision on it has
been taken. If somebody repoits my boser-
vations wrongly, I am not responsible for it.

SHRI INDRAJIT GUPTA: He has not
ruled out a price rise.

SHRI D. R. CHAVAN: I said the whole
matter is under examination.

SHRI INDRAJIT GUPTA:
consideration.

SHRI N. K. P. SALVE: Does he know
the petrol price at least today? Yesterday he
said he did not know. Does he know today ?

It is under

SHRI D. R. CHAVAN: When an hon.
friend asked me yesterday, I said ‘You know
and I know’. He said ‘I do not know; you
tell me.” I said: ‘ I also do not know’.

1
SHRI INDRAJIT GUPTA: Two foreign
oil companies, Barmah-Shell and Caltex,
have come forward to demand from Govern-
ment an increase in price; they say : that
because the Government of Iran in Iran has
increased its tax on crude oil, this cruce
being used by them in their refineries in this
country, they should be permitted to pass
that on to the consumer. Here not only in
Burmah-Shell and Caltex refineries, but at
Cochin also they use crude from Iran. They
have also approached Government. They
will have to pay in Iran 7 cents or so more.
They want to pass that on to the consumer
here. The Minister has only corroborated
what I said. He said the whole matter is
under consideration.

SHRI D. R. CHAVAN: Under examina-
tion.

SHRI INDRAJIT GUPTA: He has not
rejected it.

Therefore, in ali these aspects, as I was
saying, whether it be soap or groundnut oil
or petroleum products or electric fans or
cloth or any such thing, Government cannot
stape its responsibility. It has every time
succumbed to the pressure’ of the owners.
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Now the steel people are coming forward
to ask for a price rise because of a wage
rise for steel workers. The colliery-owners
have come forward to say that they have to
pay higher bonus or dearness allowance to
the workers. Therefore, immediately prices
must be put up and passed on to the consumer,
as though they have got no margin within
their profits, no cushion, to absorb any part
of this increase and everything must be passed
on to the consumer. Therefore, what I wish
to say is that, apart from this aspect of the
Government’s policy, that is sanctioning
price increases whenever demanded, the root
cause of the whole thing is non-productive
or unproductive expenditure of the Govern-
ment. The Minister will come forward to
say that wages, dearness allowance and so
on of Central Government employees, which
are revised' from time to time, constitute and
important part of this non-developmental
expenditure. Only recently a paltry amount
of interim relief per head was given to the
Government employees, but it is shown as
a big amount of Rs. 106 crores per year to be
paid by the Government. I say with all sense
of responsibility that as far as the Central
Government employees are concerned, they
dé not want your dearness allowance or in-
terim relief, but will you open fixed price
shops for your Central Government emplo-
yees where standard articles of every day
consumption can be supplied to them at
fixed prices ? But that will not be done I know.

The strangest thing of all is that we were
always told that if production went up,
prices would come down. But the paradox
of the present situation is that we have had
four bumper harvests in a row in four suc-
cessive years, and still prices have not come
down. Even the Times of India, a paper
which I think cannot be accused of being
leftist, writes on the 14th November thus:

“The irony of it is that the price spiral
continues to climb inexorably despite four
bumper harvests in a row. The Govern-
ment has been trying to restrict deficit
financing to the Rs. 225 crore limit set
in the Budget this year. But the effect of
this on the price level has been largely
off-set by a very large increase in Bank
credit to trade and small scale industry.”

Of course, the Times of India would complain
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about the small scale industry getting credit.
That we understand. That is their slant.
The paper continues:

““Likewise, the benefit flowing to the
rutal poor from the sharp fall in prices
of bajra and other coarse grains have been
largely nutralised by the spurt in the
prices of kerosene, ccoking oil, spices, tea
and cloth. In fact, the all-India consumer
price index for agricultural workers rose
by 7.2 per cent between December 1969
and July last (1970) compared to an in-
crease of only 6.3 per cent in the index
of industrial labour.”

So, it seems that this theory that if pro-
duction goes up prices will automatically
come down has been blown up by experience
of life itself. And it should also be remem-
bered that, despite this green revolution which
is being so much trumpeted about, the net
per capita availability of food-grains, which
was 452.9 grammes in 1968, actually went
down to 438 grammes in 1969. So, the real
trouble is somewhere else.

The money supply is increasing out of all
proportion. In the nine months from 31st
March, 1969, to 9th January, 1970, money
supply has increased by Rs. 326 corres. In
the corresponding period of last year it
increased by Rs. 96 crores only, but this year,
after the nationalisation of the Banks and
the Government control in theory atleast
over the whole of Bank credit, money supply
went up by Rs. 326 crores. This is a factor
which is growing out of all proportion to
the capacity of the economy to absorb. In
the nine years from 1960-61 to 1969-70, the
total amount of money supply has gone up
from Rs. 2,868 crores to Rs. 6,353 crores.
This is the basic cause of this inflation. It is
very interesting to see what the position is
about Bank credit after nationalisation.
Between the 31st October last year and 30th
June this year, Bank credit went up by
Rs. 712 crores. In the previous year it was
Rs. 475 crores. At the same time bank
deposits’ increased only by Rs. 390 crores
whereas the previous year they had increased
by Rs. 418 crores. Out of Rs. 712 crores
increase in bank credit during this period,
Rs. 189.30 crores had gone towards financing
the procurement of foodgrains and Rs. 150
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crores is locked up in sugar stocks. The fact
of the matter is that although some bank
credit has now become available to small
scale industry and medium and small far-
mers previously they were getting nothing—
it is a trickle. By and large this has not affec-
ted the preponderance of bank credit going
in favour of what is politely referred to as
trade and commerce. Bank credit has always
been d by these ch Is for specula-
tion, cornering of stocks, hoarding and pro-
fiteering. Only the other day during the ques-
tion hour we asked the Finance Minister Mr.
Chavan whether he had got any machinery
by which he could ensure that bank credit
went to productive purposes for which it
was supposed to be given, and is not in fact
used or diverted for speculation or cornering.
I could not follow much his reply because
it was a throughly evasive reply. It was
obvious that there was no such machinery.
The Reserve Bank of India is not a Govern-
ment Department; it should not be. It is
supposed to be an autonomous organisation.
But making a fetish of autonomy the Re-
serve Bank cannot be allowed to go in a
direction completely “contrary to the one
formulated according to the social and eco-
nomic objectives to which the Government is
committed. It should not be a 'Subservient
department of the Government but it must
be the tool of economic policy and must be
made to function as such. The executives
of the Reserve Bank must be people who
have got some commitment to the social and
economic objectives to which the Govern-
ment has committed itself. Otherwise, what
is happening? Certain policies and objectives
are defined here and the Reserve Bank is
following a totally different policy. Even in
the case of commercial banks which had becn
nationalised. the persons who are left in
charge of most of these banks— they were
called custodians but the boards are going
to be expended boards—the chairmen of
. those boards and many of the directors are
the same old people who used to run the
banks when they were in the private sector
and their commitment is not to any of the
economic objectives to which this Govern-
ment is paying lip service but to big busincss;
their loyalty is to big business. They have
been left in charge of the nationalised sector
of banking so that they can play havoc and
sabotage it from within. If anything has to
be done in this matter, some persons have to
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be removed and replaced by persons: who at
least see eye to eye with the policy which is
to be carried out by the Government.

There is another question. Is it a fact
or not that speculators and money lenders
are now finding it more profitable to invest
in industrial raw material? There has been
a spurt in their prices; it is worth investiga-
ting to find out whether it is now. more pro-
fitable for speculation to go into industrial
raw materials market because it is virtually
outside the control of the Reserve Bank.

In 1969-70 we find that these banks with-
drew Rs. 102 crores from their investments
in Government securities. This disinvest-
ment took place in order to finance the
channels of trade and commerces which is
another name for speculation and profiteering.
The Agricultural Price Commission set up
by this Government—it is a thorny ques-
tion and many friends are there who would
object—had rec« ded in ivély
bumper harvests there should at least be
some slight reduction or lowering in the pro-
curement price of foodgrains. I am not
talking about the support price. I am talking
about the procurement price, but even that
was ignored by the Government under pres-
sure of these rich peasants, rich farmers who
are the main gainers from the so-called green
revolution. (Interruption) We know that in
some parts of the country—nobody grudges
that, money is pourng into the villages now,
not to the poorer sections but to the wealthy,
rich section.
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SHRI INDRAJIT GUPTA: I believe
Shri Bibhuti Mishra has an amendment
tabled in his name, and as a senior Member
of this House, he should not go on interrupt-
ing a Member junior to him. He must speak
when his turn comes. (Inferruption) In the
name of diversion of credit to the agricultural
sector,—what the Reserve Bank itself has
politely called private stock-piling—private
stock-piting is being further cncouraged.
Actual credit nceds of the small farmers are
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being neglected, and we have this paradox,
that high foodgrain production is accom-
panied by high and rising prices.

Now, one thing, I forgot. Just excuse me.
Here is the editorial by the Statesman, of all
papers, which says : -

“. . . there are reasons for believ-
ing that bank managers in their anxiety
to please their political mentors have not
been discriminating in the choice of bor-
rowers or the productiveness of their pro-
jects. The Reservc Bank should be able to
undertakc a quick survey of the extent
of the diversion of credit for consumption
or for holding commodity stocks for spe-
culative purposes.”

Of course, no such survey or anything of the
kind is being done.

‘Finally, T would give a few suggestions
which I think are essential as immediate
measures for dealing with this problem. The
first is, there should be a total frccze at least
for some time on the expansion of money
supply. There has been a disproportionate
increase, and there cannot be a further fall
in the internal value of our currency unless
we are prepared for a really big economic
disaster. Secondly, in order to bring out the
black money—it is there, and everybody
knows. and it is circulating in thousands and
crores of rupees—the Government should be
bold enough, as our ncighbour, the Govern-
ment of Ceylon, has been bold enough, to
go~in for demonetization and there should
be strict control on the exchange of new
notes for the existing ones. Thirdly, non-
developmental governmental expenditure
should be cut down. As far as it affects the
Government employees, I have said that you
should not make them scapegoats every-
time by saying that “we want to pay them
so much.” If you are serious about it, come
forward with constructive proposals for
opening fixed price shops for the Govern-
ment employees and then we will see how
much economy can be worked out on this
account.

Fourthly, the new rich in the villages, to
whom my hon, friend Shri Bibhuti Mishra
over there is very allergic, who have prcfited
from the so-called green revolution should
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at least be now called upon to pay some tax
on agricultural income. It is very necessary—

SHRI K. N. TIWARY (Bettiah): This is

a very dangerous proposal. It is anti-
kisan.

SHRI RANDHIR SINGH (Rohtak):
That is wrong. We will not allow ou to do it.

SHRI INDRAJIT GUPTA: I know.
Mr. Chairman, tears are shed here for which
kisan? Kisans are not a homogeneous class.
(Interruption) There are rich kisans and there
are poor kisans. I know these very enthu-
siastic members of the ruling party who are

jumping up—I know that they are champions
of the rich peasants.

SHRI1 K. N. TIWARY: No.

SHRI INDRAJIT GUPTA: Only this
measure will check urban black money
flowing into the rural sector which is be-
ginning now. Black money is being diverted
into the rural sector.

Fifthly, this bank credit police must be
properly tightenced up and its execution must
be pur in the hands of such bank executives
who are committed to this policy and not to
those who are wedded to the interests of
big business. Seventhly there should be
deterrent punishment for hoarders and pro-
fiteers. Fighthly, the procurement prices of
foodgrains should at least be reviewed and if
production of foodgrains has to be increased,
let it be done by the Government carrying
out its commitment that all Govern-
ment fallow lands and bermami lands will be
distributed for cultivation to those poorer
peasants and farmers who are willing to cul-
tivate them. Lastly, the executives of the
Reserve Bank of India must net be:allowed
in the name of autonomy to run riot and do
what they please. They must be made to
“conform to the social and economic objec-
tives, to which this Government is committed.

SHRI KANWAR LAL GUPTA: (Delhi
Sadar): I beg to move:
That in the resolution,—

for “effective measures be taken to hold
the price-line”
substitute—

“dynamic changes be made in the
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economic policy of the Government
to achieve 10 per cent rate of growth
so that essential articles of popular
consumption may be avialable for
all at reasonable rates” (1)

SHRI RAGHUVIR SINGH SHASTRI
(Baghpat): I beg to move:
That in the resolution,—

Jfor “and demands that effective measures
be taken to hold the price-line”
substitute—

“other than agricultural products and
demands that effective measures be
taken to check the increase in the
prices of these commodities and to
hold the prices of agricultural pro-
ducts at a fair level” (2)

SHRI SHIVA CHANDRA JHA (Madhu-
bani): I beg to move:
That in the resolution,—
after “‘measures” insert—
“like control of deficit finance, etc.”(3)

SHRI BIBHUTI MISHRA:
move:

I beg to

That in the resolution,—

for “demands that effective measures
be taken to hold the price-line”

substitute— .

“recommends that production’ of all
essential ‘goods of common use be
ped up, ¢ ion of such
articles be regulated and price
control be enforced effectively.”(4)

SHRI N. K. P. SALVE: I beg to move:
That in the resolution,—

Jor “effective measures be taken to hold
the price-line”

substitute—

“the Essential Commodities Act and
other relevant laws in force be
suitably modified to provide for a
greater and stricter control by the
appropriate  Government on the
regulation of prices of essential
Commodities and to provide for a
minimum of one year’s rigorous

imprisonmen., together with fine
and a maximum of ten years’ rigo-
- rous imprisonment together with
fine for contravention of the pro-
visions of the above mentioned laws,
to curb the possibilities of an in-
flationary tendency.”(6)

SHRI BIBHUTI MISHRA:
move:

I beg to

That in the resolution,—

(i) for “views with grave concern the
galloping prices” ’

substitute—

“takes note of the recent trend in
the prices™; and

(ii) for “and demands that effective
measures be taken to hold the
price line”
substitute—

“and the measures already. taken
by the Government to check
the trend and urges that all
possible steps should be taken
to ensure the maximum degree
of restrain on increases in
prices” (8)
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T FTFT AW F@ BT THATT
FH o AT FX faar qr) 9w

. TET 9T qg@ gE T I F aR A A

a1 frdY ¥ a8 @@ wer fF 3@ foar
wafF TREST FX § 999 F AV TTR
Tt geqreT F1 H qoqr gy ? o=
¥ wA AR gWR F gEe qm

CRYE I AT RMTF G A AW

AT AR & | X AT FRT FFAI
WA §, d g AT A TG B FIRA
FR T@AT 913d ! o @ ¥ 9w
A5 7 &, T IFFT |WrHL ! F I
£ fv TRAET g, 77 A1 ¥ wfaw
Al grr g YA g
I fafreT a7 7348 g &, T W
qar 741 &, AfFT R N T ™
I FR E; a1 o9 AR 9T qar
& at gw #@ T TR W

T @ F1 AV AgI A @ AT

& o ¥ & woft A @, g wfeam T

o IaAT FrAa AT 7 9§, MiE
% 98 W ITFT WA FQ g |
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afFs #0197 iy @ fasmag
% T swr g, fawd Fwor
Ta qwt & 93 § ar @) srear 2
AT SABT FI&H-ST AT TIAT 2 |
W foedlt § Fer A faw, a aga
godT fhar ST @ | g aE ¥ 39 A
1 frsrge B A @ 5 IaET 9=
T &Y 79 g1 T | AfE e e
1. 3% W 9 IQHT ATAA IJuA
FW FN AT HE A F@T G 1 A
O ATGHY FT G WG 7 T 3§
A7y F faet & 1 vEd fag WY
SEF! AW FAT 97T & | T®
efcfera w1 waw 7 § | Kfefew
¥ grafas feafy #1 qar 7f =9
SERUEA

@l #T gF F B ATW g,
afew Fr A F1f Ta AR oAl
dfas delic T goar ¢ ! WEAE
qaE FAR 9T A W@ F IAE 6
T AN AETY e ¥ g i
faadt & 1 frar oY g@o &0 #Yo THO
TR F 9 AT, T| FA ¥ A
gelE 18 g9y FT AR FT JE>T
forer 27 1 gHwT w0 g & fF SEwr
o gEY FArA frear e | A7 OF T
¥ Ay i felt wramidie grawnd X afe-
wa ofeedq F A=ela JI%E AT ®9AT
frar | GdfaE qAE gad wEW
% § f5 a TQe w9 Ag
Tdz goar § | Tafag saRmR e
s Sifrdfas o adfes feadads
Fomx §1 47 Aew fafreee o foar
s Tager froe Y as & @ A
ifwifas qard qi@ s § gafag
TR IqH TS AFC A | FHC R
Faw Faw o /' war fear 4 gforar
e shmaT e & q@ Jehe w9
g ived ¥ Afaw & I § 1 T
B & @W ¥ w1 e ! ST A

§fqs Tl gl avd & IR AR
gfaamd a7 &Y aw &7 i @, e
Tiw srefal w1 w1 agrgar @ &
I R A A FRA NV a qe
2, ®IS § 1 tar fF @i frase
T &, "I T W ATH BIE §F 5
Mz fr & wiw gR AR
e aF B IO A 7 e
@ 7 fad, ag feafa 3 adi 81

# WG | HT A AHAT
gfr agse Wi M agi @ §

SHRI KRISHNA KUMAR CHATTERJ
(Howrah): Mr. Chairman, I am really
grateful to the hon. friend, Shri Indrajit
Gupta, for raising before this House a burning
problem of the day. I will answer him by
quoting what our great Prime Minister
uttered inthe Independence Day speech that
was delivered by her at the Red Fort. This
is quoted from Socialist India of the Indian
National Congress. She said:—

“We are today facing some big pro-
blems. Prices have increased. This is in
fact a big problem. Also, there is the pro-
blem of unemployment. When the prices
rise the people feel the pinch of it, parti-
cularly these who belong to the fixed in-
come groups and also the workers. All
these people feel great difficulty. I know.
this and I am very much worried on this
account. But you have also to appreciate
the fact that when a nation goes forward
the prices go up to certain extent. It is
our duty to see that the prices of essential
commodities are stabilised and prevent
them from rising. We have to strike a
balance between the incomes and the
prices. This is our duty.”

About kisans she said—I am answering
Shri Indrajit Gupta—

“At the same time we know that
when prices of foodgrains go down
our peasants and those living in the rural
areas are adversely affected, and to certain
extent this adds to their burden.”

The poorest of the poor, the peasentry, have
been experiencing misery and suffering for ce-
nturies in this country. She goes on to say:—
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“Therefore, we have to very carefully
weigh every issue and then have to fiad a
middle path so that if there is any suffering
or misery, it should be evenly distributed,
and that nobody suffers more than the
others.”

It has become the fashion with the Opposi-
tion to lay every blame at the door of the
Government. Even Shri Indrajit Gupta is
suffering from that. Is price rise a phenome-
non only in India today ? I am quoting
from The G , issue. It
says:

ary No

“The price-rise is not a new pheno-
menon in our country, nor is it an isolated
problem without having any world context.
It has, in fact, affected both developed
and developing countries. Since the last
World War, the prices of commodities
have continued to rise inexorably.”—

not only in India but in other parts of the
worl@ as well.

Then, I am quoting from Soviet Review.
Shri Indrajit Gupta should have been present
to listen to me.

SHRI S. M. BANERJEE (Kanpur): He
is here.

' SHRI KRISHNA KUMAR CHATTERIJI:
He is here. I am very happy about it.

Soviet Review, 8th September issue says
criticizing the present economic policy of the
USA:

“Whatever the method of calculation,
the conclusion is inescapable that prices
"have been rising in the last three years,
the annual rise ranging between 2.5 and
4.5 per cent.”

SHRI S. M. BANERJEE: What is the

per capita income there?

SHRI KRISHNA KUMAR CHATTERJI:
Have patience for a few minutes. It says
further:

“This has completely confirmed the
truth of the Marxist proposition that no
regulatory measures by a government,
no matter what planning element it may
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introduce into the capitalist economy,
can overcome the spontaneity of the
market and ensure a rapid economic
growth and more complete and effective
employment of resources of labour and
capital without unleasing inflationary
processes.”

This is from Soviet Review.

This country is not pursuing the capitalist
economy. We are trying to bring socialism
in the country and develop it. We will do it
in the socialist way so that the poorest of _
the poor'can get the benefits of that.

SHRI'S. M. BANERIJEE: It
irrelevant.

is all

SHRI KRISHNA KUMAR CHATTERIJI:
You can say that it is irrelevant, but it is
relevant to me.

Then, Sir, I am very much aware of the
colossal prbolem of unemployment in the
country. I am just trying to quote from
“Political and Economic Review” of the
Indian National Congress (0) in which one
of the Somanies, Shri G. D. Somani, says
that this unemployment problem is very easy
to solve. The caption reads: Unemployment
Problem Grim but not Intractable. That
means, Unemployment made easy. This is
what .is said by one of the great national
leaders of the country.

The Finance Minister declared in the Rajya
Sabha that there is rise in the wholesale price
index by 6.8 per cent. He said, in the case of
industrial raw materials, it has gone up by
11 per cent. I do not agree with the figures
and statistics supplied by my hon. friend,
Shri Indrajit Gupta. I am not an economist.
But I know, and it is a common knowledge
to everyone,. that there is a large amount of
black money circulating in the country. I do
accuse those friends—I am also a trade
unionist—have we not taken to coercive
methods and strikes to increase wages?
I quite agree that price freeze and wage
freeze could have been the answer. But that
will not be so eacy. I say that the Govern-
ment is fully aware of the problem and the
Government will solve the problem in spite
of the opposition. :
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SHRI RANGA  (Srikakulam): Mr.
Chairman, Sir, there is no need to dole out
all these figures and statistics in regard to
the rise in prices, about the total quantity
of money that is placed in the hands of the
people, the money that is flowing from Nasik
Press and the quantum of inflation from which
we are all suffering, all these are known facts
and admitted facts also.

My hon. friend, the Finance Minister,
himself had admitted these facts before the
Consultative Committee attached to his
Ministry. My hon. friend, Shri Indrajit
Gupta, has analysed the facts, from his side,
as he would deem them to be, to prove his
thesis. I am concerned now with the various
points he has suggested to tackle this ‘parti-
cular problem and one of them concerns
the people for whom I have been working
all these five decades.

My hon. friend thinks that, thanks to the
green revolution, so many hundreds and
thousands of crores of rupees are pouring
down into the villages. In this, he is not alone.
He is in the excellent company of the States-
man and the Times of India. The Times of
India which is three-fourths Government
paper and the Statesman which is supposed
to stand for classes which are opposed to
his party, all of them, are united in saying
that the agricultural wealth tax should be
imposed. They are only sorry it has not
come to be implemented and they are also
sorry that the incidence involved in it is not
too high. I am here to tell my hon. friend
that just as you have some workers known
as skilled workers who are able to earn
Rs. 500 to Rs. 1000 a month, so also there
might be and there are a few rich kisans.
But they are very few, fewer than these
workers who are” getting salaries between
Rs. 500-1000 And to make that a justification
for the demand that the procurement
price should be reduced is, according
to me, an unconscionable demand. What
would they say if, as my friend from Cong(I)
just now said, there is a demand that wages
should be frozen, their salaries should be
frozen, there should be no more allowances
given as Dearness Allowance, no more
Interim Relief that has been offered on the
recommendation of the Pay Commission by
the Government and they should be comple-
tely cancelled and workers’ salaries as well as

wages should be reduced by 25%? Would
they like it? They would not. Would they
consider it a reasonable proposition? They
would not. Would it be possible for them to
remain as leaders of workers, or spokesmen
of workers if they were to make such a pros
posal? It would not be possible. Similarly,
they should understand also the difficulties
of kisans. Let the Capitalist Press as well
as the Communist Press and their champions
and their columnists also realise one thing,
that justice has got to be done to the agri-
culturists.

SHRI S. M. BANERJEE: Exactly.

SHRI RANGA: My hon. friend took
objection to Rs. 130 crores being locked up
in sugar stocks. Is it going to lead to specula-
tion? No. But would it be a productive
thing to throw all the sugar into the Gangaji
or the Yamunaji? It has got to be kept some-
where. Who is going to keep it in stock?
Either the Government or the mill-owners.
If the Government keeps it in stock, money
would be locked up. If the mill-owners keep
it in stock, money would be locked up. Why
should they consider it an evil?

Similarly, he says the procurement prices
are already high and there should not be a
procurement price. But there should be a
minimum wage. Quite right. But there
should not be higher wages for anybodyelse.
On the other hand, you want a minimum wage
for the Class IV employees and at the same
time higher wages for the higher cadre of
workers. In that way, is it wrong that there
should be a procurement price which should
be economical? Is it not a fact that to-day
wherever you go, you find at the paddy
producing centres the prices are very
low? There i8 the so-called procurement
prices at which the Food Corporation is
expected to purchase paddy but is not willing
to purchase. Neither the mill-owners have
come in. They are not willing to buy it, for
two reasons. First, they want to get it at a
lower price and make a higher profit and
second, there is not sufficient credit offered
by the banks. Therefore, they are not able
to buy and pay the money to the Kisans,
909 of whom are small kisans with inade-
quate and uncconomi¢ holdings and they
demand money immediately for their produce
to be sold or for their paddy to be sold. Very
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soon wheat is coming into the market and
that has got to be sold. If it is not sold
immediately after harvest, either the factory-
owners would be benefited or they would
not know what to do with it and the price
would go down.

You want more and more production.
Times of India, Statesman, Hindustan Times,
all these learned journals, powerful journals,
financed by millionaires and multi millio-
naires, including the Patriot and sup-
ported by these friends also when it suits
them, all these papers are not speaking. . .
(Interruptions) 1know. Ido not wish to waste
my time. They sit tightly on the necks of the
Kisans. But what happens to these people?
You want more production. Is it not, Sir?
On the industrial front, are these people
prepared to advise the workers and insist
that the workers should not indulge in
‘gheraos’, in strikes, in go-slow processes and
all these things which are responsible for the
decline in production? What is happening
in the country? While alil these fricnds are
busy in obstructing the growth of industrial
production, crores of our kisans are busy
working day and night and producing more
and more. And what is the position to-day ?
Only, this morning.

MR. CHAIRMAN: The hon. Member's
time is up.

SHRI RANGA: That is the reason why
we wanted more time.

They say it is Green Revolution. Now,
everybody admits that to-day there is nearly
twice, even thrice as much sugar production
as there was 10 years ago. Now, sugar prices
are coming down and production is going
up. Wheat production will go up. Production
of several other foodgrains also is going up.
What does all this mean? While the indus-
trial workers are being advised by our Com-
munist friends, not to be so very keen on
more and more production, the Kisans are
there in our villages, who are producing more
and more for the country and credit
should be given to them and they should be
helped, they should be encouraged and they
should be applauded.

Instead of that, what is it that we sec?
The Government and the Communists are
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in link with each other. Governmentisimpos-
ing upon peasants more and more of taxes.
My hon. friend from the Gong(0) hassaid that
they tax even tobacco which the poor peasant
chews and even betel leaf and chunam and
supari which he takes. Our friends here are
championing the cause of the industrial
workers, but the cause of the Kisans is for-
gotten. Our Communist friends here are
asking for the reduction of foodgrains prices.
I say, it is all wrong.

What then is the solution? Now, my
friend said: Bring down non:developmental
expenditure. At the same time they say, not
even one single worker should be retrenched.
How can non-developmental expenditure be
brought down? The Finance Minister said:
yes, it is a right thing to do. His predecessor
said that he would try to do it; he also failed.
They say that some are bringing black money
into the rural sector. I do not know where
it comes from. The rural area is suffering for
want of credit. Only the other day I was
asking the Finance Minister to plough more
and more money into our villages. If people
from towns come and invest their money
in villages, I welcome them. I am not against
it. But, if it is black money, it is for the
Government to tackle it. The cooperative
banks are charging 9 to 10 per cent though
the Reserve Bank is charging 11/2 per cent.
These new sowkars must be eliminated.

Then my friend said: Punish the hoarders.
Government is not ablg to tackle hoarding.
He said, the new rich people in the villages
must be taxed. Who are the new rich people?
These Communist friends and this Govern-
ment are now united in pressing the State
Governments to reduce the ceiling. They
say: Governmental lands should be distri-
buted to the landless. We stand for that.
But is that enough to tackle the problem?
We want all the Government lands to be
distributed, but not through the grabbing
process which my hon. friends of the Com-
munist party have started.

Sir, the object of our friends here seems
to be to bring pressure upon the Govern-
ment to see that the Reserve Bank is turned
into a lame lamb. They say that they want
it to be autonomous. At the same time they
want the directors to be replaced. Recently
they were trying to suborn the Supreme
Court also. Now they are doing this in
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respect of the Nationalised Banks, Who
appoints these Directors? Who appoints
these Governors? Is it not the Government
which has given them some autonomy?
After having appointed them, according to
the constitution, we have given them some
autonomy, and some freedom -from day-
to-day interference. But my hon. friends
here want to get rid of that also, so that
when the time comes for them, they could
play mischief with that also.

16.00 hrs.

They want these nationalised banks. But
the nationalised banks are also going to
kotow before this Government, and they
want the same thing to happen with the other
banks also. I have no objection if they want
to nationalise; let them nationalise whatever
they like; let them nationalise themselves
also. But this country is not going to allow
this kind of a‘nostrum, if approved by any
chance, of nationalising a particular industry,
unless it is going to benefit the country. If
it is going to benefit the country, I would be
the first one ta say that, all right, nationalise
it, T have no objection. I was one of those
few people who were responsible at one time,
when we were laying down the policy, for
nationalising the Imperial Bank of India
and starting the State Bank. So, I am not
going to fight shy of this, provided it can be
proved that it is in the interests of the
country. But so far as my hon. friends are
concerned, nationalisation has become a
kind of a devata. . .

SHRI PILOO MODY: A weapon of
destruotion.

SHRI RANGA: . . and they will
embrace her, and when they themselves come
into power, there would be no question of
nationalisation, because then the whole
nation will be nationalised for the benefit
of their party which would be the ruling
party then. Surely, I cannot be a party to it.

SHRI S. M. BANERJEE: We are wait-
ing for that day,

SHRI RANGA: I would like my hon.
friend to take this warning. Hands off the
kisans! Hands off the agricultural masses!
The agricultural masses in this country are
not roaring with prosperity. On the other

hand, they are running the risk of their
prices being lowered and being brought
down, just because they have been generous
enough, patriotic enough and hard-working
enough to produce more and more and give
priority not to strikes, no to go-slow, not to
non-co-operation, not to land ceilings or any
of these things, but to producing more and
more and more. The real solution for our
ills, the biggest solution, is to produce more
and more. 1 throw this challenge to my
hon. friends. Let them join hands with our
kisans in maximising production; in every
sector or our social life and economy, let
them join hands in increasing production,
whether it be in industries or in commerce
or even in the services. Let them exhort the
Government servants to give an honest
rupee’s worth of work for every rupee that
they are getting as Government servants.
Similarly, in the case of industrial workers
also, let them give up their present dictum
and present political intrigue of sabotaging
the social effort of our country and the
economy of our country in the vain hope
that they are entertaining some day, if possible
earlier and if not, later, of themselves coming
to power and then making a mince-meat
of our democracy.

st wo mo frAr@ (Ifa) :
s oft, off gl T St A &
wWEmy g, s AW
femr Haga & AR & df6T T|®@
NI w7 5 F w1y W= Feami
Fr T IR & A A1 g Tar s
got ff ST 1 ToEfon 989 R,
It ¥ sE Aw )@ § #ife 9%
ol § awfaa €. . .

wft Ho HYo AN : AT F WA
AAT T FCRE )

st wo wro framdr: g Wifwefe
7 featequ ¥ faware w1 SEHT
7z frmam 7 § fs feam WY &9
[WAwT F3, e 74, TG F4 |
hfad =t goegfrear ¥ oiv ga
T Jq9 I FHATY gga 9%
o, fora® aga-ar wew & oW
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g1 &, T I Wigd F Y a9 F,
%1 ¥ 93-3F TfHET A7 AT TAEATG
AT FHAT FSATH I AT, T SR
st A w6, 3§ aE ¥ qAE AT A9
WL g, T IahT qOIE F4T, MWifw
a1 fawmm Nifaefae faeen o §,
T & ¥ 7y g § W@eqww &
FFATE . . . (vmEww) L. .

afed AU wum ww & &
IR FYE T 1 G FEY AT IR
T wEr Ay, Afew e &
aM #Y 7 7@ fagr ¥ v a8
T, A A A THF F9T A1fay
Neefae wt arfargg o "
g, FfF oS w9 ITF AW (AT HT
FFATY 9T Fe€ A forar o & 7R
IaF F% aeque ¥ fy s &
wf framl Y @iwa 3@ 3w §
& ot 6 wmamdy 75 Wi 8o wrady
7y g frugme T wag? 4f%
YA @A F71 g1 oar § fomd A
TIY FY LY AV F FNATIY A& F
5 §, 98 NEA Y, WeLd w7
T A% §, T@ATT IAHr fAwdl wY
BT A8 § AT ¥ Ay aw ggd A
g5 § zdfae I foand forg @@
¥ ST F arwa A wrfge ag A
AT § | HATAT T qreraee § o o
ITH 9IE § Ig AT Ia¥ NFT &Y §
v frgalaser § T fromdd &
A AT A A F I F E
W IgT A1 NEfew #Y o8¢ 2[@T
A Y g AW A S qAA I § AT
Y T g SN § AT § FIL
SATST AEY A F Y W 50 RS q4qT-
‘T 9y & feAl ¥ fow ggr 9% feg
X & AT IE H gEEATH| < e
gard dfew sigr g4 frami & faat

DECEMBER 4, 1970

Essential Articles 280

FT A & g FHI-HAT §Y TAR A
FaT g

AR TG IR @ AW A ARt
RFY g fear— a1 aga EHeE
AR qfteg gredt g—Ff wiEt § @
gHRE? . . (swwww) . . .
gafae gqT &Fw war Afgw o F
I qF F@ g AT § P TF
< AT agr qT S Fr @fer Y,
WA A A w1 FFar
2 fe @ I HATRHT FATr S @
T © T o aw ow i ay
SRICEANIE CR L GRS
¥ o frer & fF IS Fgi WY aATY
s frea € § | TeRATE 3ER FIR
FAT FTAAEY WY TG F TR AT
FHifF gaX F AT F I e g
7 A g @ a7 a9 o=
¥ T 99T | W9 FF HTHSAT TGy
gafer ot A ot @ F @
Saa @ § frasr & SgaAr ad
STEATE | AT FTHIT FT AA /I
I ST #1 A & fF g i w
W ITHT FRE ATE TEFH F FI
@I | AR FIS FT W &Y, AV,
e a1 felt oY N9 #7 I3 F.I9A
FTEE AT NSFAT AR J1HT T F&
HR TSI FAg F1 fgama Tma
IGHT FAT g Y AT & o
FeEeAta qearst ¥ g 9gar §
o1 aF, fraw ot @ifees fram dar
FAT Y ARG A FW W F AT FEY
F9 g, ITHT FRE A6 FISTA T,
& 98 T M AMEAG § AR T
TR AR Y | AT qF T AAA
& faprer wam f5 ®F, Sw, =iEw 4T
g ¥ TR WH gEwwT FY ?
TFEIRNT FiE fremy ¥ a1g IEwy
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FTEE AT Trgawe #1 AT ? snfay
I S AT AT HAX =Y 9@ 9
Eraa N Awagal &1 SAaT WY
#TY @Y ¥ g T @ gear @
fodi fr dz, o = o =,
TR amTag g g @ ¥
foreft oY 5 &, &l siwT, Wi, AW,
T AT Ao #Y A ag T &) 9
fe agi o< agw g€ 4 a1 Sl @R
e fF 15 71T 16 TG fRe ot
fa Y & 1 A1 37 sl 1 et g
& 7 'dgar, feem w1 W gAY
e T ¥ @t o h 2

ST FAT adr § SRl aAn
arfgg—za frdt 1 @ o 7 &
a%dT § 1 arq @ & 7g N Fgw F
TR g FgT arar § fF fremi & o™
G, 5T 74T & A 4T A 4 q@AAT 2
aa § f5 g fraw fram & e o/
Jarawr g ?. . . (smEew). ..

W AW TA: TG TR T
Qe g1 AT 3 /T g o

it %o Avo faardt : a1 RRT ATqTY
Ty ¥ 7g o ot e =gy fF
qi= g I @19 gIR aeg 91
a1 R §, 98 918 481 ¥ I oFQ
g, 38§ 7@ g a1 g el )
FTH F3d g1, ST WY SUTET &g AT
=fze | AT AGT 4T Tq T FT AT 51
9ot faeaT § 99 ) W 5
T e | WM A A AR
FifqT A 36 A% & A AT A F
- @Fy § 1 18T ST T FFAT FYAT G
a Frfag | gf5 fram e T8 AR
ag 71 a% 9g T &%  q@Ag
va+ fag ¢t a@ Fr Sfaw a@
M F WA O arfer T
STEaT § 5 W 9 39 o< daw A

Essential Articles 282

FY I17 G T T THA AT ALY
fr ogd ¥ & aagR a faas
&, ot T AHT § SAAY WY AT
ez ? feam & fir sy gftaw @,
Tg WY 5% fgerh, ST FW ATE
fgars, fastra Fm@ @1 i @ AT
& oy & gafag § o A faes,
@ T ¥—faw dE< FE AR
A fafew wva & @ T § T8
T A IAHT AW AT faerE w4

wmea g7

zafag Ty yEE ¥ SN W
gama fear & & gewr A frde T
g UF o § g AEal § g
yaRaRmIA AT EFAR ¥
ol #1 NG qQT A @A AT
T FT @4t 9 T, WA A 37 FA
<7 % T @Y 59 q49 § = g
W%cﬁgﬂmﬁmz, & oY Ia&T
awdT T 6 W9 GE qW, FIT
Wmmﬁqﬁz ¥ 3F T
27 wdfqg wx fey I AW
afsreres % qogd A, R A
e gy Al #y ifore Ay s
A< gak 2 § g § qre AR A
7z feniga § ag @wT@ g1 9 | 79
gaT & AR fragw F@T An)

SHRI SURENDRANATH DWIVEDY
(Kendrapara): I find that this debate has
now really converted itself into a tussle
between the interests of the Kisans and. the
workers. I think that it is a most unreal
approach to the burning issue before us.
It affects the whole country and all our
countrymen, and especially it must be admit-
ted that the middle class and the peorer
classes are hard hit on account of spiralling
prices. This debate has pinpointed the issue
and we would expect a categorical reply from
the Government as to what actually has been
done to arrest the rise in prices, because in
the Rajya Sabha, while making a detailed
statement, the Finance Minister had this
to say:
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“Government is fully alive to the
aituation and has taken all necessary steps
for controlling the rise in prices.”

Sn, we would like tq know what steps, if
at. all, have actually been taken to control
the prices. '

-The year 1970 can be called a year of
inflation. If the policies that have been
followed so far have resulted in anything,
it is that the prices are competing with the
rate of growth of the population. If you
analyse the situation in the last fifteen years,
you will find that along with the growth of
the population, the price also has: equally
gone up. Every year the price increases and
stability is achieved at a higher rate and the
price never comes down. From that point
of view, for the last so many years the rise
in price has been phenomenal. The reasons
for this phenomenal rise have already been
pointed out and I would not like to go into
them, Liberal money supply, credit policy
and deficit financing are the three main
reasons. What steps have they taken. That
is the question because there is no dispute
so far as this is concerned. We find that the
estimates of plans and the cost of living and
everything goes up in cost; the whole plan
is upset. We read in the papers that there is
tussle going on between the Planning Com-
mission and the Finance Minister. A socialist
Finance Minister is coming forward with a
facile proposal that the Plan should be pruned
because no resources are available. Is that
a solution? Is that the way to approch the
problem?

From the statistics before us I find that
deficit financing has been higher last year by
about Rs. 1500 crores. Have they taken
steps to increase it or reduce it? Because it
will be found that even on the current busy
season it was Rs. 150 crores higher than last
year. This in fact is an unprecedently high
level. The State Governments except Andhra
Pradesh have budgeted for a total deficit
of Rs. 204 crores as against 146 crores for
1969-70. Our deficit financing in increasing.
At the same time we find what sort of credit
is given by the Reserve Bank; Shri Indrajit
Gupta gave us the figures. Inspite of nation-
alisation of banks, credit has gone to the
traditional credit-takers. Has it really bene-
fited the small enterpreneurs? Who consti-
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tuted the Reserve Bank today? It may be
an autonomous organisation. If you see the
board of directors; all the big capitalists and
monopoly houses are represented on it. No
wonder then that inspite of this tall talk of
liberalisation of credit policy, we find that
loans and advances had largely gone to the
traditional sections which are responsible
for black-marketing and monopoly hoarding
in the country and all the ills that grow out
of it. There is no check whatsoever. Mr.
Ranga had pleaded the cause of big farmers.
I have all sympathy for them; I agree with
him and I join Mr. Tiwary and I also want to
issue a warning. Because of lack of resources,
let the Government not touch the farming
class and the rural population and agricul-
tural class which has suffered for ages; they
have not come to a stage where they can be
taxed further. When a person like Prof.
Ranga says welcome to big capitalist farms
in the rural sector, in whose interests have
these industrialists and capitalists gone to
the rural area and bought big areas and big
gardens. It is black money which they have
taken there and they will be worst exploiters
of the poor Kisans. (Interruptions)
How does he reconcile these two positions?
One cannot plead the case of the small
farmer as well as say capitalist farmers also
should be there.

SHRI RANGA: You have got the ceil-
ing Act and there cannot be any capitalist
farmer.

‘SHRI SURENDRANATH DWIVEDY
Where has it been implemented? He is very
much perturbed about land grab. If he goes
deep really into the existing rural society,
even after all this tall talk of ceiling and all
that, what is the position of the landless
labour and the small farmer? If he were
Ranga of the past and not the President of
the Swatantra Party, he will join all those
who are indulging in these activities of so-
called land grab, if he is really a kisan.
Because actually the same pattern is there.
The ceiling law is there only in name, in the
legislature. It has never been implemented
anywhere. Is it not a fact that still there are
persons who own thousands of acres of
land. Can he deny that?

SHRI RANGA: Who is
for that?

responsible
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SHRI SURENDRANATH DWIVEDY:
Your own Swantra party. I do nct want to
go into this political question. But it is a
fact. The fact remains that the ceiling law
has not been impl d, and legislation
has been on the higher scale; it needs to be
lowered, and for that, if he stands for the
poor kisans, he should join us to fight against
the big farmers. (Interruption)

SHRI RANGA: Why do you pose the
question today if you stand for kisans? I have
stood for kisans long before you came into
public life.

SHRI SURENDRANATH DWIVEDY:
1 would not like to quarrel with my colleague
in this matter. The All-India Kisan Sabha
was formed in 1933, and we all became
members of it. We made him President of
the All-India Kisan Sabha, in 1935. Probably
he has left his old past after he joined the
Swatantra party. He has forgotten it. (Inter-
ruption). '

SHRI RANGA: Do not forget yourself.

SHRI SURENDRANATH DWIVEDY:
I was only pointing out to Mr. Ranga and
his friends that for the misery of the small
kisans, the big farmers whom he is welcom-
ing are as much responsible as the capitalists
and the hoarders. That is my grouse.

SHRI RANGA:
them- at all.

I am not representing

SHRI SURENDRANATH DWIVEDY:
You may not be, but you are pleading their
cause. That is what I say.

SHRI RANGA: Not at all.

SHRI SURENDRANATH DWIVEDY:
1 would like to know what steps have been
taken in this direction. The Government
must come out with a statement on this
issue. Secondly, about production; the
theory is if there is increase in production,
then automatically there is a.fall in price.
Has not the production of foodgrains risen
skyhigh now? We shall at least have the
food problem solved. But whatever prices
are being fixed for the kisan, the Kisan never
gets the benefit. As has been rightly pointed
out, at no time have they fixed any price
for agricultural products on the basis of the
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cost of production. Never. They announced
some procedure. But actually, has the State
Trading Corporation at any time intervened
to purchase at the price they have fixed for
the kisan at the time of harvest? No. After
the things have gone from the hands of the
kisans, the prices go up and the middlemen
ultimately get the advantage. or the benefits.
So, the price policy has never benefited the
kisans at all.

In this position, what I want is a price
and income policy. I am not in favour of
the wage-freeze cry that has been raised,
because it is a wrong assessment of the whole
economic policy—to talk of freezing of
wages when you have no rational price and
income policy, which would be .the ‘real
solution. Can you justify a wage-freeze
when you are talking of curbing expendi-
ture—

MR. CHAIRMAN: The hon. Member’s
time is up.

SHRI SURENDRANATH DWIVEDY:
When you have rung the bell, 1 have to hurry
up. Can this Government justify it on_any
account ? :

I will mention one or two cases. I would
like to know how much has been spent on
beautifying Delhi. Is it developmental ex-
penditure or productive expenditure? How
much has actually been spent? We have
sent about 1,20,000 persons, who hdve been
allowed to visit the Osaka Expo in Japan.’

SHRI INDRAJIT GUPTA: It is for
developmental purposes. ’

SHRI SURENDRANATH DWINEDY:
Is it developmental or promotional expendi-
ture to check the prices? (Interription)
The Ministries are fighting for expansion,
and among the Ministries there is a regular
race for which the Planning Cominission
is now worried. Every ministry ‘wants. to
have new schemes of expansion without
caring really whether it fits intp the present
schemes of things or not.

I want to know what has actually been
done to implement the recommendations
of the Committees of Parliament and the
defects pointed out by audit year after year.
If those regulations are impl ted, there
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will certainly be a grcat reduction in the
expenditure side. In spite of the fact that
they have in their hands powers to regulate
credit, moneysupply, etc., they have not
taken any steps to come to the aid of the
poor and the middle-class people who are
really suffering on account of rise in prices.
On that, there is no dispute. I would like
Government to come forward with a state-
ment giving the rcasons for their failure and
what they propose to do in future to arrest
this inflation.
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TF H IR A |

awmafa "gE ;.  H9 a1 @ OF
T g e gewt g fa 4 s
fear s, . L (W) . .
FEAT 77 AT % A A O O qw
g TN AR IqF q18 AR I F fAg
F A AT | WG AT I R
& wax feerwm & &F |

&t wew A (ATAEY) ¢ A
aftt wEied, SIS A 1 G wEET
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FgAl & 2T IR A R & | TR
FFCFTRIMAIFNY AR 3@ 1
sfafar s miferniie & g femrg
93 W\ AW A GRS AL AR
frgmar & e D =
TE WY AT F 9T A 999 g
TN T AFT F IW GET F TR GET
gt @ & 1 Afe feraerd wm gEar
fremag agw s E Ak WA
I N o @y, e F aw
qAATfar |y 9@ 9T @ § 1. @ET
FOT FTE ? TR SR AL R X
HTaE § §o TATET A AgE F qWSA-
AT WY YT FY o A IFA TT AT
%1 oo frat a1 & s gfar @
R o & e osafs gl
SIET F TG FIE UL qUA W
f auegml #v g« ad FC awar |
SIS 9 {S1aTE wurTes § | 3afag 3
STEET FT GGIA AFT WYY 3T T
ftor agf fiear o awar, w A gw-
T A A T qA W FHEE
& ¢F Tar T @, uF T agh 9
3 F AT QUG AT Tt § T T
HATHR 9T JGIY TATSETE HY AT F7
T[T FE ) AR wSr oA A e
w1 97 T & 5 g gueETE # A
FQ § frg fow e 1 g9 quwd
g frag womew @ Iy w@E
A gY TG qwE g A
T, St e ¥ ¥ ge g @
22 Tl F s feqrd agosar ¢ f
TS 3 FdIR 42 a¥ S F awrferw
] AY TG, oF FY gt 9% g
¥ oot T AR I G F FT Fer
FEFWWF AR FAWAT ST ¥ @
TR § AEITS A W o W §
geft T €13 uow fgm ¥ AR
T vl WY 3wy &
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T TLIH AT q0@ FTAE AT
A AR ¥ wwaT f o G817 571 UE-
FIT grm, A dF1 9T gWA FL
M AR gH T AGA AR F
AR 71 ¥ woar frard A ST F
TR WA | qF-A8 WrER oAt
&1 9T FoqT q1, IAT IH T A
UF GHA, ITH AANET FA F A5
gt | foq a<g ¥ 9 97 T2y § '
A ¥ st awe ¥ Bz WA
AR 79 I8 § A ¥ G A 49—
IAHT W GTIAT HY QT AT GIT | WAL
¥ frami #t Ifag ami ) A9 e
R, Y Afr N B @dT FW
ot q< F3aT &, SES1 AR Owd
gy e 9T faer @R arfs ag gy
=t mif & se= T @3- ghe
¥ 351 71 wrgwwr fear mn, Afew
TSI FAT AT ? g AT AR &
fr 7 451 &1 TLIEr A F AR
=Sl & AT & ag F1 A faafaer 99
QT AT, IqH FB THEE ATE ? AT-
ofy 7§y, afigE & 1w ag afa
AR IET AT EITE & | 1 F TEa-
o § fom  goftafaai #1 g7 FER
FAT AR 9, ITH] FAARX AG
qri, g Y I fafa g fF 3 ww
HgY § AFHEY 3 ¥ 44T AThe § VIS
R I AT E whe ¥ i
g—=a Fraform § f5 o9 gak 2w
FAgmag @Wra

Tt i F1 AFA F - A
19 JgT-faa ANt AR A W AW
=1 gur T i el & g @
Y FEY i @Y 1 3w F A=< qRT-fewly
T IT I AT | Ig FATK AHA
gaTq 4 8, ag W afiferfa w1
QA § 1 MR T gt 7, a6
F wfy qwi o< TG e =t @ I
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TTH EATAT T AT ST AT, HEANT
FFT AT A 98 FT 4G ¥ IF 59T
FI R TH FG TAT AT TAHT TAAT
sty f a7 g | R e =R &
fF gears A Y, At wwd o wEd
fs NI F W N a7 @ §, 998 88
X | anrafa wgiew, orq e F I
T €, a1 ITAT AT qgAT , 9T AT
& ag T A ggar gy &, |
HAAY AT § AT 36 AT FY
T & f9% g A T wEra Ad § )
Fa7 G TEAT FHTIATE FT T &, 7T
7Y Te & g wgars sy Qo g6 T )
S TN AGE FT AT &, AW YA
gt fawdl, saF arde § w7 oY §,
I RA R A A Fad-fedr
R, |Aafa wgRT, AN IG@T G«
wifeal &7 a5 4, fFami § AT
a1 & g feeq § NAi Y q8@ o
Iq qHY STl &7 A fFaar ag
o1, Aide § faaga g1 v ar)
ZAMRE FT S, B4 FT I, G FT
i 1 aw, fae F1 gT I8 d W,
faq @ gear @1 foeaay frey a@@ &
a9 gFAT 89 qNM G AN Frr
JT S @Y §, S R TF F F fad
ZATE TRFTT IT AL T AT BT IH5
¥ fgasdr Wi g ?

zafed § 9@ar § 5 saosa
g AT TERT T 9T FT 3q F7
fagr@ @ A1 Af7 F1 SgHT T
FATETE F TW /T qh 98 AT AT
FY i affeafaai w1 2@ gq Weaar
Faw I&M, aAT W F FEATE FT QET
AT FAT § |

SHRI N.K.P. SALVE: With rapt atten-
tion, I heard the learned speechcs of the
two Guptas, both of whom have disappeared
from the House at the moment, Shri Kanwar
Lal Gupta and Shri Indrajit Gupta, both

of whom, for diametrically opposite reasons,
entirely opposed to each other, have come
to the same conclusion namely that somehow
or the other, the entire blame must be foisted
on the head of the Government and Govern-
ment must be condemned for their policies.

I think Shri Kanwar Lal Gupta’s speech
was an electioneering speech, and, therefore,
I would not take any cognizance of it. But
I do submit that some comments made by
Shri Indrajit Gupta analysing the various
facets of the tax rise do deserve the highest
of consideration, although I must hasten to
submit that he appears to me to be a fairly
serious student of macro-economics, and,
therefore, what he stated in part was really
commendable, except where he superimposed
his political philosophy on the economic
rules and laws. The laws of economics are
far too ruthless to yield to any political dog-
mas or political fanaticism which were
obvious in the various remedies suggested
by the Mover.

Soaring prices have undoubtedly been a
chronic headache. It has been a long-stand-
ing malaise of Indian economy—no doubt
about it whatsoever.

SHRI DHIRESWAR KALITA (Gaubhati):
There is one supreme dogma for capitalism—
more and more profit.

17.00 hrs.

SHRI N. K. P. SALVE: [ mecrely stated
that economic laws do not yield to any
dogmas. Why should he feel hurt? He may
accept it or not. But all the same it is there.
They will never yield to any wishful thinking
on the part of any politicians. They will
chart their own course. Therefore, we have
to understand and appreciate the various
economic forces at work. Not for a moment
do I think that the price spiral is something
which we cannot control, nor do 1 exonerate
completely Government from their respon-
sibility. Government will be called upon
to do what they must to check the price
rise. We are fairly well reconciled to this
phenomenon every time we have to pay
higher and higher prices for things we need
than what we paid last time. In fact, it causes
us hardship; a stage has almost come in our
life when I feel as a result of this price rise
only those who have made a very fabulous
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fortune by all sorts of illegal expendients and
corrupt malpractices can afford a very affluent
and luxurious lifc evident in their vulgar-
looking waistline, whereas the common
people, they have to tighten their belts which
they have been doing every morning for the
preceding several years. With the result that
every honest man who after tax cut has to
tighten his belt this way is feeling the very
great pain and difficulty caused to him, with
the result that not only his waist is disappear-
ing but such honest person is also becoming
invisible.

Coming to certain economic philosophy
propounded by Shri Gupta—he is not here—
I must say that in a developing economy
it is absolutely inevitable that there will be
some price rise. It is a manifestation of every
developing economy. The real malady in
our economy is that the income growth of
various people has not overstepped, has not
gone ahead of the price rise, and it is due to
that circumstance that we find so much of
distress and anguish.

The price rise in the preceding few days
has been very swiftly registered and assumed
an extremely vivacious dimension. On that
score, the House must be thankful to Shri
Gupta for bringing this motion before us;
for unless due care is taken of this problem,
I am afraid that a very serious economic
disaster is round the corner. He has listed
the price rise in respect of various essential
commodities necessary for human sustenance
such as milk, milk products, cereals, edible
oils. In recent times, these have registered
a tremendous increase. I need not repeat
what he has stated except to say that in recent
times milk and milk products have registered
a rise of 14.2 per cent, edible oils 16.3 per
cent, vegetables and fruits 13—14 per cent
and coffee 40 per cent. This {s a phenomenon
which needs to be tackled immediately,
almost on a war footing. If one were to
compare the increase in prices, the general
price level, taking the base year as 1961-62,
has risen to 182.7. Taking the base year as
1960, the all-India working class consumer
price index has risen to 186 in mid-1970 and
taking 1949 as the base year, it has risen
to 226. Between 1967 and 1970 actually the
price tise is to an aggregate figure of 15.54
per cent. By any standards, for an economy
of any developing country, it is a matter of
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which extremely serious notice has to be
taken, and we need to shed equapimity if
there is any on this aspect of the matter.
This year itself recently we have seen that
there has been a price rise of as much as
7:7,pgr cent. If it was analysed further, it
would be seen that, despite the bumper crop
of foodgrains, the rise in food articles is
about six per cent, in manufactured goods
about 7.81 per cent, but in industrial raw
materials it is really gelloping, and it is
approximately eleven per cent. And all these
rises have come about when we have a real
bumper crop.

I find that there are four major causes
for this type of a price rise. The first cause,
I entirely agree with Shri Indrajit Gupta,
is the extremely greedy and unfortunate
attitude of the industrialists and big busi-
ness houses towards their industries, treating
the industries as sport for their ‘speculation
and quick profits and not as a matter of
solemn obligation to have sustained efficiency
in production and productivity. If all the
industrialists were to put considerations of
efficiency in production on a par with profits,
if not above it, I am sure there would be an
increase of at least 20 to 30 per cent in pro-
duction, and that by itself will be a very
substantial factor in brining about an anti-
inflationary trend in the entire economy.

The second cause is the massive increase
in the wage costs totally unrelated to pro-
ductivity. I am not against wage increase to
workers. Especially those in the lower
strata of society must be given sufficiently
adequate wages so that they can give to their
life that dignity which the human life deserves
and is needed for human sustenance. But
it seems of late our employees have been
becoming extremely conscious of their rights,
but they are forgetting their obligation com-
pletely. They are oblivious to their duties,
to the fact that they also have some such
thing as a solemn obligation.

Recently a very unfortunate incident was
narrated to me about a Bank. One of the
officials of the Uco Bank told me that there
is not a clerk in the Bank who gets less than
Rs, 500. I do not grudge this. They must be
paid Rs. 500. They have their wives and
children to look after, and Rs. 500 is not
a very fabulous amount these days. But
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what happened? A client went to the
to h a cheque. He r d

directly contribute to the price rise have to

the clerk to expedite the encashment of the
cheque, and the clerk got extremely angry
with the client and told him: “Do you think
that Government has nationalised only the
Uco Bank ? Why don’t you open an account
in the next Bank if you have difficulties
here?* This type of irresponsible attitude
is, in fact, hitting at the very root of
production and productivity. Banking bus-
iness, whether it is nationalised, whether it
is run by Shuklaji or Rangaji, is a highly
personalised business and you cannot take
this kind of liberty with your client.

See the strike of the pilots. What an
amount of loss of production it has meant,
what an amount of inconvenience has been
caused to the public by the pilots who belong
to the affluent section of society. What
moral justification do they have to go on
a strike like this? Therefore, it is an increasing
tendency of our employees to ask for more
and more wages unrelated to productivity,
and we seem to be yielding and giving in.
We must devise a formula for a need-based
wage. Shri Indrajit Gupta suggested fair
price shops. Iam all for it, but is Shri Indra-
jit Gupta willing to take up the responsibi-
lity to ensure that the employees who take
advantage of these subsidised shops work
honestly atleast for three hours though they
are supposed to work for eight hours? No-
body is worried about work and efficiency.
That has adversely affected production and
productivity.

The next aspect of the matter to which I
would like Shri Shukla to give very careful
thought is the large addition in indirect
taxation during 1967-70. I realise that two
things are inevitable in any society—tax and
death. No one can escape death; likewise
no one can escape tax. My only submission is
that the two phenomenon should not be made
into one; taxation must not mean death.
Between 1967 and 1970 we have levied addi-
tional indirect taxes to the tune of Rs. 453
crores which contributed to rise of six per
cent. Ido not for a moment say that indirect ,
taxes should not be collected. After all our
revenues have to be augmented. From where
are we going to pay increased wage bills
and meet our defence and other expenditure
in connmection with various development
plans? Taxes are inevitable, But taxes which

be checked. The next important reason for
the inflationary price rise is the supply of
money. There is some discrepancy in the
figures given by Mr. Gupta and the figures
I have. The added money which is now
floating is about Rs. 601 crores; taking into
account the velocity of circulation, econo-
mists have calculated that there is an added
purchasing power of Rs. 2700 crores in the
hands of people purchasing limited goods
and services. If that is the position, there is
bound to be a price rise.

Coming to the remedies straightaway, the
only panacea that we can have is not fiscal
and monetary measures. To depend upon
the Reserve Bank for more control of credits
or to talk of wage freeze is unrealistic. The
first step is to increase production. For the
first time I have been given to understand
that the Industrial Development Ministry is
now giving a free hand to entrepreneurs.
If an entrepreneur wants to put up a mill
or an industry, the Ministry should not try
to stifl e the industry before it comes into being
merely because the Government calculates
that the country will not need the production
of that mill or factory. Government has no
machinery to determine what the needs of
550 million people are going to be; they have
no basis to decide whether any production
is going to be surplus. Still production was
stified by unimaginative policies of this
Ministry in last few years. An all out effort
must be made to increase production. The
second suggestion is that wages have to be
related to productivity. Thirdly, we have to
mobilise savings which will snap the pur-
chasing power. I wish Shri Gupta were here
when I am making my last suggestion. If*
you are serious about production and pro-
ductivity, declare strikes as a criminal offence
in respect of employees drawing above
Rs. 1,000,

SHRI MUTHU GOUNDER (Tirupattur):
One need not be pessimistic even now tha.t
we cannot tackle the rising prices.-Prioc.ns
rising alarmingly in respect of essential
commodities like food, milk products, cloth,
housing materials and so on. We can bring
them down if we have a mind. Four or five
years ago we had a discussion in this House
to. bring down the price of sugar and supply
to c« s in adequate q ities. Now
we are in a position ta do that; not only
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that, we are now seeking export markets,
Farmers are ready to produce the commo-
dities which they can produce. If they have
a mind they can do and you can depend upon
them. They have not gone very deeply into
politics; they want to work, By the green
revolution they have produced food. We
were importing Rs. 100 crores worth of
cereals; we have almost stopped imports
now and we produce enough food. We are
lacking in some commercial crops, such as
cotton and oil seeds; that is why the prices
of edible oils like groundnut oil, etc. are
rising. We do not also produce enough cotton
and some cotton mills want to close down.
As an experienced farmer, I can say that
within two or three years we shall be- able
to produce cotton not only to meet the heeds
of our own mills but also to export outside.
Perhaps we may not be able to produce long
staple cotton on account of the climatic
conditions and other factors. But we can
produce the other variety of cotton. There
are edible oils. Only two years back, there
was nobody to ask for our groundnuts. It
was being sold at Rs. 200 a quintal. Now,
it is being sold at Rs. 400 a quintal. Next
year, we will be having enough production
of groundnuts because everywhere I see
groundnut is produced, on account of the
introduction of the hybrid variety. In the
Madras State we have introduced TM-7 and
TM-10 varieties which are produced in
double the quantity compared to our tradi-
_tional variety. Therefore, there will not be
any shortage of edible oils. 8o, the future
is not bleak as we see today.

But the price of the commodities of the
farmer is going up. We are not able to control
it. It is not in our hands. The prices of fer-
tilisers, agricultural implements, tractors,
oil-entines, motor-pumps, etc., are going up
very much, and that is why the cost of cultiva-
tion is also going up proportionately. It is
not in our hands. It is miserably in the hands
of industrialists and the labourers. I am not
criticising them, but I find there is some fault
with them. The price of a crow-bar is now
four times more than we got it 10 years back.
The prices of agricultiral commodities, food
commodities, have gone up thowgh not to
such an extent, as for example, the cereals,
wheat and other things. They have gone up
every where except perhaps Philippines, Cam-
bodia, Thailand; not even Burma, The price
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of instruments and implements which are
obtained from the industries should be put
down, and then only the price.of agricultural
commodities will go down. That is not in
our hands,

)

The so-called' public sector industries are
also producing only about 50 to 60 per cent
of their capacity. I do not want to criticise
them. But I want that the public sector pro-
jects should produce at least to their capacity.
We farmers can only boast that we are true
patriots. Taking up the needs of the country
and knowing the food situation in the country,
we work hard to produce enough. But the
other sectors, especially the industrial sectors
even now, on account of labour disputes,
are not producing much, and we are not able
to get even pipes, the GI pipes in the market,
because pipes are not produced in Durgapur
or in some other big factories, but in smaller
ones.

In the factories, the labourers are getting
about Rs. 10 to 12 or Rs. 14 a day. A middle-
class farmer like me is not getting more than
Rs. 3 or Rs. 4 a day. Here, there has been
a lot of discussion about the small farmer,
big farmer, rich farmer, and so on. Thave not
seen a rich farmer now. There were many
in those days; they were zamindars. They
have gone. People like me belong to middle-
class farmers, owning about 15 to 20 acres
of land. We are able to produce the
maximum quantity by intcnsive cultivation.
Not only will we be able to produce enough
foodgrains, but we will be able to produce
and supply edible oils, and cotton to the mills.
So, I request the Government and the con-
cerned political parties to see that a good
atmosphere prevails in the industrial sector -
and we get the tools and instruments like
electric poles, electric appliances, etc. We '
know how to produce, but only for want
of these implements we are not able to pro-
duce, for example enough fertilisers. The
price of fertilisers has gone up. Here. 2 lot
has been said that the farmer is muking
money ‘and so wheré¢ is the justice for him
to increase the price of ordinary urea which
is also got from under the earth. It is priced
high in our country, when Japan and Yugo-
slavia and other countries are able to prcduce -
urea at a cheaper rate. Why can’t we produce
it at B cheaper rate? Where is the necessity
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for the price of steel going up? The iron ore
is also dug up from the earth. But people
are not getting enough steel at a cheap price.
The price of steel is going up. The poor
farmers are not in a position to ask the in-
dustrialist and the Gavernment to check the
prices of these commodities I ask you on
behalf of the farmers: Please see that the
prices of pipes, motors and other steel pro-
ducts do not go up. We will work hard,
produce any more and see that the price of
agricultural commodities will come down.
Then only there will be salvation for the
country.

=t Tode fag ;. qwmafa w@Ea,
TISE & AT oY T&1T § IH "I
FF Y qF gamasEt AR #
straT g fr fergeam Y g @ dEd
g¢ T 7 ¥EY gu oaet g @,
afF ag wgrd fad fergeam # &
& g | R § W 9w -
BIF ZAT I AT BAT AG CF AW FT
firerar & o A ¥ 3 a1 40 FTR 1
ST FYET gH TET AY § TEFT A
TR A SATRT § | A AT F A
a=y ¥ ford g ferar | oY qeee i
6 o Y fhrerd & 9 agT 50 A 60
Fo ¥ fuerdY & 1 Y e gW AGH 25
Gy & faetar & 38 g 9@ A AR
) Ty § & gafed ag T gue
aff & f& fegmm ¥ & wdar
(swram)

TARIRA! ¥ 78 gare sfgx frar
fe wae 7y dArd fggam # @ &,
afer & wot wm WA g fE
ag FATA. G ghveT #T ) 98 A
315 & fir fegram gfn & @ AR
¥ uF 78T 3w @ AT 7 T A g
dar T &7 S § agi §© T FS FAT
aifed | BfeT g AT AN P ER d
W AT fF gard & F A
foge @1 wfed 7@ W & @)
TR AR IE@ AR Y
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fF a5 X derER A 1 ¥ feE
Y TGN 7 ST A TN agr 9T _N
T 7 fr T wol e, at
IHQ B ER 1 G} o g

WE & AT F1 80 Bradr fgew

WAT Y agh # qarEe gAY 9ifgd

SR AT AT # GIIET @AY /@ /Y
TOET § 9 FaEdY | ae agi 9% foadt
T4 § I ARHT A1 G G |

7gT 9 A AN T @ FRATE | A

AT g1 § < 3 a¥ 9a7 T 5

6UFHI & ¥ FaA TIT THPM @A

AT G § AR ST T wAFHEI A

o M AFH T § e §

gt T T WY qE A, & ¥

TAT § W & TR I A(AGT B

Jermre-aaT e @t fergeama #Y d=rame

T A el A g g o

[T FY AT TFA FT TF &
FAFT & 1 AT X 9} AT gL
d%g f5 gwd &7 ¥ fie @A
Tifed | T WMER FT W R
TTH AT AT | W AT AT qS
TR HIX T8qF NS 0@
¥ g § AT & gIR AR g
F AW A IR AT IF Q@ S9Y
FE T AT AT WEN T H{F
w3 & faet Iy Ffew xR fege
#F TN e et @ § Ewt
Aot ga a7 & fF o 2w ¥ el aw
Tt @ a9 9 fv AR @™, g
oI Ot T Q1 A UF O g9 I
1 g qET 3T § | OF T KA A4
F fad oY feam 9, et wieaTEoR
o, 798 dUgD & @ g whew
wifewr @ A o AW OF w §
g AR qTF AT AT frmear § Jw
m@ﬁﬁ@m@a‘tw&
T e gt | WX dIraTT a9
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Y FT & Y | FY AT FT e

O A St F FgA A" § R@
7z 5 78t W uF @ Y arfey
& gt feare 3 3 fg ¥ ag
7 fFar 913 fr & o W, SRA ¥
i A i faerent § wmad, Y e
s, G ¥ gfaml ¥ fag w
firdrm, 81 W12 avd @i, deaS T
F Sl B SR-AE geg frer | gad
&1 & ag o firerr @ Fiv aver faee
F ary N fergear ¥ 091 wal w7
T T WFAWT F I AT § IH
TEW a2 6 o wR dva€ Fma,
gheat o sfearfaai w7 svar R
ard, feY w1 oF gere &, feet w
AT W a1 § Iy ooy
frdr fredr ag oo g = o0d 1§
Tt @7 # g W R, 8 WY
TEHT FT I w9 e | g
F1 wgHi A firerr fear oy A wR A
TTH AT ATEHT AW &, AWAT a2 F<
TN ATIRET T §
TR i & SuTaT LA
a9 g § ST <<€ Are fafaw F=r
g 1 o feadfed Tiwt A wgd
¥ Gar & 7€ ¥ 99 Y qwg ¥ A
TR AT T AT § 1 92 Y femifeEr
¢ @8 w1 firerd | TR wTOW ¥
[ § I §, T8 ITH! GQT GAT
a3y, 79 W = ¥ §, 79T aw gy
o, awar o frdy, dgadm T e
A I IO TFT FY TTH AT | q
gl ¥ g wEEE fawa § AT
fa<rar aga 37 gwar §, W™ qrY 93
ST ¥ ST @ FIAT 9341 § AR
S AFFL 1 fewiz ag sy § @
FAEEE g 9T § W) e a7
& A wF e g @ T &)
ggr At & fewmr o n § f
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Rl ¥ FowE oW ¥ fraves s
F 9N w®E § AR W § onfew W
AT ARAT @A &, g frerar srAr
afEgd

# wrgar g fr s feddaiz a1
3 § W g w9 fag saaT wIw
&, ST A ST HET FT A=A AT
7% fog 7% 1 framl A1, Togd A,
ghemt a1 o i Jvwsr w1 9T
Far feenan amg

#ag Wit wgar § fF feal @t
&F w7 faedt & 1 s qeel
HIga IHTAT FQ & 3 G IGeq § |
&Y T AN ST AT QY AT AT HAT
wifew @y §, F1% 9= AT g & av
qar J& fFav q@e won wifw @
I E | wRRT ¥ ghvar W w
wife < A § 1 FewrT o da7 S
R IaFT IER WOx foed A faen
& fram #1 g St 4 &7, O
FaT A T q IgFT fewr 5 St
AR F AZAT FAT I€ F 3T | IFHT
FIAT AYAY a7 1 ¥ Faert T o
feama wmT faedt sfgd | S wA
giiFaa sfaww faer w@r & 9ad
T gfar A F A Y q@ F weA
i@ M g fs
faar Ag £t daraz & @9 g ¢,
M TR A G F fAa g
Fuga § & feam A fogaifa
s faw 1 &g & @ o AW -
FANS TEA § SAHT WEfAw 6K
sfrFaawa qg A wfaw ¥ 4f@
Y T1fgd | SER AT FT X AW
TR Tl N FW  av AN, T,
e, fadie Wt F3wwe T 1 @
FT RIYHT AI76 AT A0,  qAfa=-
9 X O faT 7 949 FTT T06eA |
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oY el 3% qrq 7w fear v @@
AR T dredie wo@T @ oA ag
TR Y SO @ R o A A
T I T A § B e frer
FT A fFEm #1 FE &1 SrgAr
a1 § ? W) Y AT @ QY AT v
T gIT § WX FFT § ATTHT &1 &7
fwengl

o F1 @Y =W QF AfwT A
THIE FT §, A FWE THHL , I
AW &, ITH! AHT ISHT T AR
g IAFT O gqfeT X G, IR
aTe W Hede FET GRI, IART
T=QT AT [T T AT ITHT TAH -
Hz 7 AT | I I qaT R ae
AT w7 g

Sl T ¥Aw qwEE (FTEE)
o WA TG, @A R qF G
tfrgg i o Y ar THE AN E,
mEE g | Sey fag feet A1 Wk
forRT STTAT 9T @%ar & a1 gav
FIHTHT SEIAT AT GFaT § | I T9-
fag o7 & 5 a8 R STafas A
F@ERE | TG TG Fg S EFar & 5
ot g #1177 gq NS fev g §, &
FY TG F TR YN

" gt W R A @
ugﬁwwnaama‘lﬁimu

17.29 hrs.

HALF-AN-HOUR  DISCUSSION  Re:
RESUMPTION OF TRADE BETWEEN
INDIA AND PAKISTAN

oft W W (STTR) ¢ AW
AT ST & &y & 21
€ O FT IS F ATAW@FAT gAT
§r gt f5 arfewam & WY oft. @
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qgE 7 g &Y § uF qaqen faar ar
fF AT AR arfeea § @1 @O F
A § waE §17 €1 T §, IERr g
frar s =nfeg AR s arfese
ST R 9€T ag ¥ e /i
e wqrfy fear S = fed o

THE MINISTER OF EXTERNAL AF-

FAIRS (SHRI SWARAN SINGH): May
I just clarify that there is no minister of this
name? I think, what has appeared in the
question is not clear; my inteivention is
only for giving information.
to be the Chairman of their Chamber. of
Commerce and Industry.

He happens

SHRI KANWAR LAL GUPTA (Delhi
Sadar): The matter ends.

SHRI SWARAN SINGH: That is what
1 say.

oft W WT: TE AT @O AR
Y, 78 ¥ @ qE Fr g1 gE@wHT
TER 3 & fv w@EW ame ¥ @
Fxasa faar & ok @ aofeeam &t
e N g AME D @R
A< 98 W AT F G AR qG@TH
F 58F §, I Ig ¥ qIfFE™
TFER F &g § W 7t A1 o)

WHM &g § A § i1 wfa-
fafy wew arfore & @ § oy av
Saa o 7 & 9 WX 48 FEw A7 fF
R ¥ =g AT I F qE g
aTfed, IqT AE F I GO F1
IEN G BT g | WA ALHER T _G4T
FrEgaH @ R R fr g gw aw
FT @A $W ¢ | 999 3§ 1T F1%
T F7H AET 95T § Eq aqr wwar
i qifFeam & =X Y qgAW g9 &
¥ ATRA AT A §, SN wlwdt § IR
qgrar faemr | S@e sw@w ag fear
wr & oifee @ AR A B
JHESF AT AGE AT E | g ¥
FT 19 FT GATT H fear v g |



